€
REGISTERED
. CENTRAL ADMINISTRATIVE TRIBUNAL

BANGALORE BENCH

Commercial Complex(BDA),
Indiranagar,
Bangalore~ 560 038,

Dateds {\i”‘L‘“gj)

IA I IN APPLICATION NO 384 /aT(H
m-p-NDo " '
APPLICANT Vs - RESPONDENTS
Shri P, Vasudeva Rao The GM, Southern Railway, & 2 Ors

To

1. Shri P, Vasudeva Rao
‘Assistant Engineer
Southern Railway
18, Miller's Road
Bangalore - 560 046

2. Shri U,L. Narayana Rao
Advocate
581, IV Mein Road
Sadashivanagar
. Bangalore

3. The General Manager
Southern Railway
Park Towh
Madras - 3

4, The Director(Establishment)
Railway Board
Rail Bhavan
New Delhi - 110 001

5. Shri M, Sreerangaish
Railway Advocate
3, S.P. Building, 10th Cross
Cubbonpet Main Road
Bangalore - 560 002

Subjccts SENDINS_EQPIES OF ORDER PASSED BY THE BENCH
Flease find enclosed herewith the cooy of ORDER/$5xy
¥HFRREMXBABER passed by tHie Tribunal in the abdve said application
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In the Central Administrative

Tribunal Bangalore Bench, \
Bangalore t

ORDER SHEET

Application No ....38.“ veeeees o Of 198?(?)

cant Respondent ;
yasSudeva P\(LO '\)1§ The Q\—\, Soulevy, 'P\'\\f £y Anolev |

Advocate for Respondent

cate for Applicant '
L. Navayciwe £ M. Sreeugardy

2

[ .- Orders of Tribunal o

Office Notes

Date I

KSPVC/LHARM
Orders on IA Np,1 - Application for extension

of time: In this IA the Respondents haye sought
for extension of time by another two months
for cgmplying with the dirsctions made by this
Tribunal 1q Para 7 of its order datsd 16.10.87

Shri N.Sriréngaiah, learned counsel for
the Respondents _ugges for éxi;nding the time
sought for in the IA,

n A%
A Y

-~ ¥ 4

(73 '

P
pSCR g

.,

Shri Chandrakangh Goulay appearing for
Shri U;L;Narayg‘darao opposes the granting of
extension of time,

We are of the view ‘that ¥m the facts and
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IN THE CENTRAL ADMINISTRATIVE =
TRIBUNAL ADDITIONAL BENCH,
BANGALORE

384587
Order Sheet (contd)

ate

Office Notes Orders of Tribunal

grant of a reasonable axteﬁsinn of -
time, We, therefore, allow this
application and extend time for comply-
ing with dirsctions contained in para 7
of the order till 31,12.1987. IA No.l

Q_,&;__c- d )

VICE £HAIRMAN MEMBER (A)

is disposed accordingly.
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